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OFRICE_OF THE PRINCIPAL DISTRICT B SESSIONS JUDGE_{HOs) ; DELHL

No. Invitee/Gaz/2024___ -+~ ‘/_: 72 ) Dated, Delhi the.',23 N[N LU'M

Copy forwarded along with its enclosures for information & necessary action to :-

1. All the Ld. Principal District & Sessions Judges all Court Complexes, Delhi/ New Delhi. ]

2, Thefbfﬁc‘er fh-Charge, LT Cell and Computer Braénch, Central Districr, Tis Hazeri
Courts, Dethi, L ; )
All3ie Jidicial Officers DHIS & DJS, Central Distficiytis Hazatl:Courts, Delh.
hie:AQ)/Branch In-Chargeg;:Céniral District, ‘Tig:Hazgri Courg, Delhi . - _
5. Théb.S:'to Ld. Principal Districr & Sessions Judge(HQs) ,;-BOL_J]’?I No. 302-A, Tis Hazarl

- Courss, Delhi. — ‘
6, ~ThéiWebssite:Commiutee fofuplodding the same.on webslte.

7. The LAYERS' Section, for uploading on ‘LAYERS'.
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 [GENERALADMN-T

No._53Y4Y /G-1/Genl.-1/DHC
Dated: 1Yy .11.2024

From
The Reglstrar General, -, .
High Court of Delhi, SRR T e
New Delhl, . e L A
To 12 e
_~ The Principal District & Sesslons Judge (HQQ.T’ 18 104 il E ;'f
Tis Hazarl Courts Complex, WS \"\glr"
Delhi-110054, NG 4
x5 RS

Sub: Reading of the ‘Preamble’ of Cbnqﬂtuﬂo‘rﬁiﬂf Indla on 26%
November, 2024 to cofnimemorate the Constitution day. '

Sir,

I am directed to inform you that It has been decided to read out the
preamble of Constitution of India on 26" November, 2024 at 11:00 AM.

You are, therefore, requested to ensure tha& the Preamble is read out’on
above sald date and time In all the District Courts.

A copy of PREAMBLE is enclosed herewlth.

Yours falthfully,

= {:.-
{S.K. Bhadola)

Deputy Registrar (Genl.-1)
For Registrar General

Encls: As above.
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FHE CONSTITUTION OFINDIA
PREAMBLE
WE, THE PEOPLE OF INDIA, having solemaly

resolved to constitute India into a SOVEREIGN
SOCIALIST SECULAR DEMOCRATIC REPUBLIC

and to secute to allits mnzens
]US]:ICE, social, economic and political;

I..]BEERTY of thought, expression, bc.hc£ falth a.n.d
worship;

EQUALITY of status and of oppo:tumty' and to

_ promote atnbng themi 41l

FRAFERNITY assuxing the dignity of the
individual and the upity and integrity of the Nation; -

WE DO HEREBY GIVE TO OURSELVES

THIS CONSTITUTION.
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